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920. [Transferred to  30th   July,   1991] 

Starvation deaths in Orissa 

921. SHRI RAM JETHMALANI: Will 
the Minister of AGRICULTURE be 
pleased   to  state: 

(a) whether Government's attention 
has been drawn to the news-item publi- 
shed in the "Times of India"' dated the 
11th July, 1991 under the caption "Star- 
vation deaths in  Orissa confirmed''; 

(b) if so. whether Government had 
set up a judicial commission to look 
into the starvation deaths in the Kala- 
handi and Bolangir districts of Orissa 
during past year and the Commission has 
submitted it? report to Government; 

(c) if   so.   the  findings   thereof;   and 

(d) whether Government have taken 
any steps to check the recurrence of 
such incidents? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALLY RAMACHANDRAN): 
(a) Yes. sir. 

(b) and (c) Neither Central Govern- 
ment nor State Government of Orissa had 
set up any Judicial Commission. How- 
ever, Orissa High Court had appointed 
a one man Commission to enquire into 
the allegation of starvation deaths and 
exploitation of tribals by landlords in 
'Kalahandi and Bolangir Districts of Orissa 
during the past five years arising out of 
public interest litigation. The Commis- 
sion has submitted its report to Orissa 
High  Court. 

(d) Various development program- 
mes like Integrated Rural Development 
Programme, Jawahar Rozgar Yojana, 
National Drinking Water Mission includ- 
ing Accelerated Water Supply Program- 
me and Drought Prone Area Program- 
me are being implemented to improve 
the socio-economic condition of the rural 
masses. 

 


